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4. That, it is humbly submitted that relevant particulars regarding 
respondents No. 8 to 12 are annexed as Annexure-'C. 

5. That, the status of encroachment is already submitted by Deputy 

Conservator of Forest vide compliance report dated 09.05.2023 and 

it is reflected in the Hon'ble Tribunal order dated 20.08.2024 (page 

no. 11-14). Further, forest depatment may apprise about the 

current status of the encroachment. Any action related to 

encroachment removal on the forest land may be taken by forest 

under section 26 of Indian Forest Act, 1927. 

PRAYERi 

a. That, in keeping view of the above facts and circumstances the 

undersigned tendered unconditional apology for the delay 
caused in the present matter. It is also prayed before this 

Hon'ble Tribunal that the compliance report may be taken on 

record. 

b. Undersigned assures prompt and timely compliance of the order 

of this Hon'ble Tribunal in future. 

SDM (Saket) 
sIona/ AaQlstra 
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BEFORE THE NATIONAL GREEN TRIBUNAL, AT NEW DELHI 

ORIGINAL APPLICATION NO 525 OF 2022 

IN THE MATTER OF: 

LAXMI 

M.0.E.F. & Ors. 

VERSUS 
... 

APPLICANT 

AFFIDAVIT 

RESPONDENTS 

I, Anita Yadav Aged 34 years, presently posted as Sub Divisional 

Magistrate (Saket), do hereby solemnly affirm and state as under: 

1. That I am being Sub-Divisional Magistrate (Saket) and competent 

authority in the present matter and am well conversant with the facts 

and circumstances of the case. 

2. That I have filed the accompanying compliance/ status report in the 

present case before this Hon'ble Tribunal, and the contents of the same 

are not being repeated here for the sake of brevity. 

3. That the contents of the acCompanying compliance/ status report are 

true and correct to my knowledge, based on records and the advice 

received, which I believe to be true. 

Neyn 
AP. 

4. That the statements made in this affidavit are true and correct to the 

best of my knowledge and belief, and no part of it is false or concealed. 

Motary, Pub 
Appointed 

o I0803 
6.00.2020 

Qoverdet 
Onal Map DEPONENT 

Gov 

32074



Verification 

I, Anita Yadav, the above-named deponent, do hereby verify that the 

contents of this affidavit are true and correct to my knowledge and belief. 

No part of its false, and nothing material has been concealed therefrom. 

Verified at Delhi on this 24" day of March, 2025. 

OtaryA 
Appointed 

by Govt 

of odia Pubs 
Regn No.10&63 

AP. 26.00.2029 

oender 

DEPONENT 

ATTESTEDA 

NOTARY DELHI 

2 4 MAR 2025 
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In the matter of :- Laxmi Devi Vs. M.0.E.F. 8& Ors. 

O.A No. 525/2022 

Sub :- Regarding relevant particulars of respondent no. 8 to 12. 

1 

Sr. No. Respondent No. 

2 

3 

4 

Hans Foundation, Hans Cultural 

Center. 

M/s RGBS Estate Pvt. Ltd. 

M/s Ashon Estates Pvt. Ltd. 

M/s RGD Estates Pvt. Ltd. 

Relevant Particulars 

ANNEXURE-'C' 

E-4, Village Asola, New Delhi 110074 

294/1, Vishwa Karma Colony, New Delhi 
110044 

Director :- Sh. R.D. Gupta 

294/1, Vishwa Karma Colony, New Delhi -
110044 

294/1, Vishwa Karma Colony, New Delhi -
110044 

Note :- The above mentioned addresses are provided as per Khatouni, Village Bhati. 

(Rajesh Sharma) 
Halga Patwari 

972168
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